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 la- 867] ubZ fnYyh] cq/okj] fnlEcj 5] 2018@vxzgk;.k 14] 1940    
No.  867] NEW DELHI,  WEDNESDAY, DECEMBER  5,  2018/AGRAHAYANA  14,  1940 कारपोरेटकारपोरेटकारपोरेटकारपोरेट    काय�काय�काय�काय�    मं�ालयमं�ालयमं�ालयमं�ालय    अिधसूचना अिधसूचना अिधसूचना अिधसूचना     नई �द� ली, 5 �दस
 बर, 2018 सासासासा....काकाकाका....िनिनिनिन....    1175117511751175((((अअअअ))))....————के��ीय सरकार, कंपनी अिधिनयम, 2013 (2013 क� 18) क� धारा 125 क� उप धारा (7) और धारा 469 #ारा $द% शि(य) का $योग करते -ए िविनधानकता0 िश1ा और संर1ण िनिध $ािधकरण (महा$बंधक और सहायक महा$बंधक क� भत7, वेतन और सेवा क� अ�य शत9 और िनबंधन) िनयम 2017 का सशंोधन करने के िलए िन;िलिखत िनयम बनाती ह ै:- 1.1.1.1.    (1) इन िनयम) का संि1? नाम िविनधानकता0 िश1ा और सरं1ण िनिध $ािधकरण (महा$बंधक और सहायक महा$बंधक क� भत7, वेतन और सेवा क� अ�य शत9 और िनबंधन) संशोधन िनयम 2018 ह।ै (2) ये िनयम राजपB मC $काशन क� तारीख को $वृत होगC। 2.  िविनधानकता0 िश1ा और संर1ण िनिध $ािधकरण (महा$बंधक और सहायक महा$बंधक क� भत7, वेतन और सेवा क� अ�य शत9 और िनबंधन) िनयम 2017 क� अनुसूची मC सहायक महा$बंधक आईईपीएफ $ािधकरण के पद से संबंिधत, Jमांक संKया 2 के सामने Lत
भ-12 क� $िविM के Lथान पर िन;िलिखत रखा जाएगा, अथा0त :- 
 “$ितिनयुि( के िलए चयन सिमित िन;िलिखत से िमलकर बनेगी :- (i) मुKय काय0कारी अिधकारी, िविनधानकता0 िश1ा और संर1ण िनिध $ािधकरण, अOय1। (ii) महा$बंधक, िविनधानकता0 िश1ा और संर1ण िनिध $ािधकरण, सदLय। (iii) िनदशेक/उप-सिचव, कारपोरेट काय0 मंBालय, सदLय।  [फा.सं. 05/19/14-आईईपीएफ] अनुराग अQवाल, संयु( सिचव  



2   THE GAZETTE OF INDIA : EXTRAORDINARY  [PART II—SEC. 3(i)] �ट�पण�ट�पण�ट�पण�ट�पण::::---- िविनधानकता0 िश1ा और संर1ण िनिध $ािधकरण (महा$बंधक और सहायक महा$बंधक क� भत7, वेतन और सेवा क� अ�य शत9 और िनबंधन) िनयम 2017, भारत के राजपB, भाग II, खंड-3, उपखंड (i) मC सा.का.िन. संKया 46(अ) तारीख 18 जनवरी, 2017 #ारा $कािशत �कए गए थे।  
MINISTRY OF CORPORATE AFFAIRS 

NOTIFICATION 

New Delhi, the 5th December, 2018 

G.S.R. 1175(E).—In exercise of the powers conferred by sub-section (7) of section 125 and section 469 of the 

Companies Act, 2013 (18 of 2013), the Central Government hereby makes the following rules to amend the Investor 

Education and Protection Fund Authority (Recruitment, Salary and other Terms and Conditions of Service of General 

Manager and Assistant General Manager) Rules, 2017 

1. (1) These rules may be called the Investor Education and Protection Fund Authority (Recruitment, Salary and 

other Terms and Conditions of Service of General Manager and Assistant General Manager) Amendment 

Rules, 2018. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. In the Investor Education and Protection Fund Authority (Recruitment, Salary and other Terms and Conditions 

of Service of General Manager and Assistant General Manager) Rules, 2017, in the Schedule against serial 

number (2) relating to the post of Assistant General Manager IEPF Authority, in column 12 for the entry, the 

following shall be submitted, namely :- 

“The Selection Committee for deputation consists of:- 

(i) Chief Executive Officer, Investor Education and Protection Fund Authority, Chairman 

(ii) General Manager, Investor Education and Protection Fund Authority   Member 

(iii) Director/ Deputy Secretary, Ministry of Corporate Affairs member”. 

[F. No. 05/19/14-IEPF] 

ANURAG AGARWAL, Jt. Secy. 

 

Note:—Investor Education and Protection Fund Authority (Recruitment, Salary and other Terms and Conditions of 

Service of General Manager and Assistant General Manager) Rules, 2017 were published in the Gazette of India ,Part II 

section 3 sub section (i) vide number G.S.R 46(E) dated 18
th

 January, 2017. 

 

 

 

     
 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2018-12-14T11:51:11+0530
	ALOK KUMAR




